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[MEMBERSHIP OF NATIONAL INTEGRATION 
COUNCIL 

Q8O. SHRIMATI VIDYAWATI 
CHATURVEDI   :    Will the Minister of 
HOME  AFFAIRS be pleased to state : 

(a) the names of the present members of 
the National Integration Council; 

(b) whether any person has been included 
in the Council as representative of the 
Institution/Organisation of the  blind and 
handicapped;  and 

(c) whether any suggestion was made 
to Government to include the Secretary 
of the Bhartiya Viklang Yuvajan Pra- 
sikshan Evem Punarvas Kendra in the 
said Council; if so, whether there is 
any proposal to include a representative 
of the blind and handicapped in the 
said Council; and if not the reasons 
therefor ?] 

 

f[THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) : (a) The 
present membership of the NIC is contained in 
the list placed on the Table of the House. [See 
Appendix    LXXI,    Annexure No. 53.] 

(b) No, Sir. 

(c) A suggestion was received from the 
Chairman of the Training and Rehabilitation 
Centre for the Handicapped Youth of India 
suggesting the nomination of the Secretary of 
the Centre, Dr. Shyam Sunder Joshi for 
membership of the Council. The Chairman of 
the Centre was informed that the membership 
of the-reconstituted National Integration Coun-
cil set up in 1968 broadly followed the pattern 
suggested by the National Integration 
Conference held in 1961 with suitable increase 
under certain categories and addition of others 
to reflect the changes that had occurred since 
1961. As the present composition of the 
Council is considered adequate to represent all 
interests, there is no proposal at present to 
enlarge the membership of the Council.] 

U. G. C. GRANTS TO NEWLY ESTABLISHED 
COLLEGES. 

981. SHRI R. P. KHAITAN : Will the 
Minister of EDUCATION AND YOUTH 
SERVICES be pleased to state : 

(a) whether it is a fact that the University 
Grants Commission gives financial grants to 
newly established colleges which have not yet 
fulfilled the requisite conditions for earning 
regular grants; 

(b) if so, under what heads such grants are 
given; 

] English translation. 
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(c) the number of colleges to Which such 
grants were given during the last three years 
and the amounts of grants given; and 

(d) what are the conditions laid down by 
the U. G. C. entitling the colleges for earning 
regular grants ? 

THE MINISTER OF EDUCATION AND 
YOUTH SERVICES (PROF. V. K. R. V. 
RAO) : (a) to (d) Grants are given by 
University Grants Commission to such 
Colleges as have been brought on the list 
prepared under section 2(f) of the U. G. G. Act, 
1956. The list is prepared in consultation with 
the Universities   concerned. 

The grants are sanctioned for development 
purposes under the following approved   
schemes : 

(i) Development of post-graduate studies 
in the Humanities, Social Sciences  and 
science    subjects. 

(ii) Development of Teachers Training 
College?. 

(iii) Grants to affiliated colleges for the 
expansion of library and laboratory 
facilities, construction of nonresident 
centres and residential accommodation   for   
students and teachers. 

(iv)  Student   Aid   Fund. 

(v) Grants for semi-Micro analysis 
Equipment. 

(vi) Book     Grants  to  Colleges. 

(vii)  Grants for  chalk    boards. 

(viii) Grants for the student welfare 
programme. 

The extent of assistance varies from scheme 
to scheme. While forwarding the application of 
a college, the University concerned has to 
certify that the college is in a position to 
provide its matching share of funds and would 
be able to implement the scheme successfully, 
within the stipulated period, if any. 

Information regarding the number of 
colleges which received the development grants 
during the last three years along with the 
amount of the grants sanctioned is being 
collected and will be placed on t he Table of the 
Sabha in due course. 

 

f [SUPPLY OF UNHORMS TO CLASS IV STAFF 

982. SHRI SURAJ PRASAD : Will the 
Minister of HOME AFFAIRS be pleased to 
state  : 

(a) the name; of the Ministries in which 
uniform-; and blankets etc., due in 1969 were 
not supplied to Class IV employees upto 31st 
January, 1970; and 

(b) what action has since been tak°n by    
Government in this connection   ?] 

 

tfTHE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI K. 
S. RAMASWAMY) : (a) and (b) The 
information is being collected and will be 
placed on the Table of the House.] 

 

t[    ]  English translation.


